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F3T. 2615(3F).— Fra T LRI, AL TTHT ATe=a9, 1956 (1956 FT 48) Fit &1 3 F
GE(F) FIT T& LTRAT T TN FLd gU, AT ALHIE, T TXAg 3T TSTHN HATAT il ST
TEAT 1.3, 3469 (31), faT 13 J1e, 2018, ST AT o TSI, AATET, 9 |1, @ 3 I7-T< (i),
et Faer: 13 T2, 2018 H THITArT & W off, 7 uagry MeAteriad Sqree BFam S e |
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g Tex q: TATAT AT TAT 3 |

urg feoqofy - qor srfarg=mT e wrer 469 (31), fadis faais 13 q1E, 2018, ST WA & A9,
FHTLTOT ATT-1, Te-3, IT-Gve -(ii) § Fwer: i AT+ 13 e, 2018 v wehrforg £ < ofF |
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 7th May, 2026

S.0. 2615(E).— In exercise of the powers conferred by clause (a) of section 3 of the National
Highways Act, 1956 (48 of 1956), the Central Government hereby makes the following amendments in the
notification of the Government of India in the Ministry of Road Transport & Highways number S.O. 3469(E)
dated 13th July, 2018 published in the Gazette of India, Extraordinary, Part-1l, sub-section 3(ii), dated
13th July, 2018, namely:-

In the preamble of the aforesaid notification "Assistant Collector, Collectorate, Boudh™ the words
"Deputy Collector, Collectorate, Boudh" shall be substituted.

Foot Note:- The principal Notification was published vide S.O. 3469(E) dated 13th July, 2018 published in
the Gazette of India, Extraordinary, Part-1l, Section-3, Sub-section (ii), dated 13th July, 2018.

[F. No. RO/BBSR/11011/57/0ORS/16-17/586/SMBP/24/392/2016/3a/Corr.]
SHAIKH AMINKHAN, Director
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